
From,

Vishnu Chandra Gupta, H.J.S.,
Registrar General,
High Court of Judicature at
Allahabad.

To,
All the District & Sessions Judges,
Subordinate to the High Court of Judicature at
Allahabad.

No.  129/D.R.(S)/2012, Dated Allahabad: March 29, 2012

Subject: Regarding extension of the term of 156 Courts/ post of the    
    Additional District & Sessions Judge (Ex-cadre) upto 28.2.2013

Sir,

I  am directed to say that  the term of  156 Courts/  posts  of  the 

Additional  District  &  Sessions  Judge  (Ex-cadre)  has  been  extended  upto 

28.2.2013 by the Government vide  G.O. No. 153/ VII-Nyay-2-2012-40G/ 2001 

TC dated 6.3.2012. (copy enclosed for ready reference).

I  am,  therefore,  to  request  you kindly  to  take necessary steps 

accordingly.

      Yours Faithfully,

Encl: As above                          sd/-

        Registrar General  








